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REPORT 

I. Introduction 

I, the Chairman of the Committee on Government Assurances,. 
having been authorised by the Committee to present the Report 
on their behalf, hereby present this First Report of the Committeep 

2. The Committee was constituted on the 27th May, 1971. 

II. Sittings of the Committee 

3. The Committee held 5 sittings on the 2nd June, 23rd June-p 
14th July, 2nd August and 10th August, 1971. 

4. At these sittings, the Committee reviewed the assurances 
which were pending at the time of the dissolution of Fourth Lok 
Sabha. 

5. A brief account of the discussions held and the conclusions 
arrived at by the Committee on the above matters is set forth in 
the Minutes of the above Sittings of the Committee which are 
appended to this Report and form part of it. 

6. Cases, where the Committee found it necessary to make cer
'tain observations or recommendations, are dealt with in detail as 
under: 

III. Review of pellding assurances of Fourth ~k Sabba 

7. The position of pending assurances' at the time of dissolution 
of the Fourth Lok Sabha and assurances of the Fourth Lok Sabha 
which are now penaing is given in a statement (Appendix I). From 
the statement it would be observed that during the Fourth Lok 
Sabha, 11,000 assurances were caU~d out. Out of these" 9597 
8$~ra,nces have since been implemented leaving a balance of 1403 
still to be implemented. These figur.es taite, into account the late:;;t 
qtatements of implemented assurances, laid on .the ',fable by the 
Minister (.lfParliamentary Affairs OQ 5th August, 1971. ' 

,,' " , ), . ., 
8 According to the well estabhshed' Parliamentary practice, the 

assurance;;' given by the Ministers on" fhe floor of the House' which 
are pending in1plementation do not lapse' on the dissolution of the 
House. However, only such assur~nces as are of ,sub~tantial 
character and of public importance are reta~ned by the' Committee 
after scrutiny of all pending assurances for -being pursued further. 
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9. Due to the earlier dissolution of the Fourth Lok Sabha on 
the 27th December, 1970, the Committee on Government Assur
ances (1970-71) ceased to functi-o'n from that date and therefo:e 
could not review the pending assurances of Fourth Lok Sabha. 
These assurances are now being reviewed by the present Com
mittee. 

10. At their sitting held on 23rd June, 14th July and 2nd 
August, 1971, the Committee took up for review in batches the 
pending assurances relating to Fourth Lok Sabha. During these 
sittings, the Committee considered 392 pending assurances cover
ing the period from First to Seventh 5e3sions of Fourth Lok Sabha 
(March, 1967 to May, 19(9). Out of these, 128* pending assurances 
which are of substantial character and public importance have been 
selected by the Committee for being pursued further. The 
remaining 264* assurances have been dropped as the Committee 
felt that most of them have lost their importance by efflux of 
time. 

11. In addition, the Committee selected 111" assurances out -af 
the entire lot of pending assurances (Seventh to Twelfth Sessions 
Fourth Lok Sabha) , which they considered to be of public 
importance and desired that these should ~ implemented ex
peditiously _ 

n. The remaining 1,000 pending assurances relating to the 
period from Eighth to Twelfth Se>sions of Fourth Lok Sabha (July 
1969 to December. 1970) will be reviewed in batches by thE 
Committee. 

13. The Committee have decided to drop a large number 
pendin, assurances pertaining to the Fourth Lok Sabha which hac 
heen pending for the last two to three years as they felt that th. 
Informations promised in such all8urances have lost their publit 
importance and utility due to efllux of time. 

I 

14. Durin, the course of the review of pend in, assurances, th. 
Committee have noted with concern that most of the peadint 
assurances contained a stereotyped reply viz. "the information if 
heln, collected and will be laid on the Table of the Lok Sabha.' 
The Committee, themore, reitel'llte the recom.meadations of th. 
last Committee as contained in their Ninth Report (Fourth LoI 
Sabha) that "in aU such cases where the collection of the informa 
flOG is likely to take a lon, time, instead of waltin, fOl' the collec 

.~ Annexure to Minutes dateJ q July and 2nd AUI\Ist, 197[ . 
• • f~ Annexure to Minutes dated 23rd Jt.Ite, J971. 
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tion of the entire informatialD, whatever information is readil,. 
available should be laid on the Table of the House at the earliest 
possible opportunity. The restqt the information as and when it 
becomes available should be' laid on the Table of the House perio
dically in piece-meal say, q~tedy" ~aJf-yearly and so on." 

15. The Committee desire that the various Ministries and De-
partments concerned should take vigorous steps to implement the 
assurances selected by the Committee for being pursued further 
and ensure that the implementation is achieved within the next two 
months. 

16. The Committee trust that notwithstand~ the decision 
I 

taken by them to drop a large number of 'pending assurances, the 
Ministries on their part would continue to. take action theftOll, 
wherever necessary, in fulfilment of the assurllfDCes given by the. 
Ministers on the floor of the House. 

NEW DELHI; 

August 10, 1971. 

Sravana 19 1893 (Sak:a). 

G. S. MELKOTE, 

Chairman, 
Committee on Govt. Assurances. 
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, . 
(See para 5 of Report) 

, 
The Committee met on Wednesday, the 2nd June, 1971 froID 

16.00 to 16.45 holirs. 

PRESENT 

Dr .. G. S~ Melkote-Cha.irman. I I 

: I "'.,. .,.4 

~EMBDS; 

2. Shri V. Shanker Giri 

3. Shri Krishna Chandra Halder 

4. Shri Sat Pal Kapur 

5. Shri Inder J. Malhotra 

6. f)hl'i Paokai Haokip 

7. &hri R. B$krisbna Pillai 

8. Shri Hari Kishore Singh 

9. Shri Ram Chandra Vikal. 

SECRETARIAT 

Shri P. K. Patnaik-Joint Secretary. 

Sbri M. C. Chawla-Deputy Secretary. 

2. At the outset, the Chairman welcomed the Members and 
gave a brief account of the origin, functions and working of the 
Committee on Government Assurances (Annexure I). 

3. The Committee then considered their future programme of 
work and decided to meet on Wednesday, the 23rd June, 1971 at 
15.30 hours to review the pending assurances on the dissolution of 
Fourth Lok Sabha. 

The Committee then adjourned. 



ANNEXURE I 

(Vide para 2 of Minutes) 

Inaugural Addfess delivered on 2nd June, 1971 by the' Chairman" 
Committee on Government Assurances, Fifth Lok Sabha.-

(1971-72) at the First Sitting of t1ie Committee. 

I am very happy to welcome you to this first sitting of the Com-' 
mittee on Government Assurances. 

2. As most of us are new to the Committee, I would like to give 
at the outset a brief background of the scope and purpose of the 
Committee on Government Assurances. 

3. As you are aware, while replying to the questions or supple-, 
mentaries thereon or during discussions on Bills, resolutions, 
motions, etc. Ministers at times give assurances, undertakings or 
promises either to consider a matter, take action or furnish relevant 
information to the House later. In order to watch the irpplementa
tion of such assurances on behalf of Lok Sabha, a Committee known 
as Committee on Government Assurances was first constituted by 
the Speaker on the 1 st December, 1953 with six Members. 

4. Prior to the constitution of this Committee, it was left to 
each individual Member to keep a watch whether promises given 
by the Ministers on the floor of the House had been implemented. 
There was no obligation on the part of the Govetmment to make 
a report to anybody and it was left to their good sense to follow up 
the promises given by the Ministers on the floor of the House. In 
that state of affairs some important matters were delayed, some' 
escaped attention and in some cases where the Ministers were 
somewhat lavish in giving promises on the floor of the House, it 
was difficult for the Administration to implement them. 

5. The appointment of such a Committee has helped not only to 
keep 'a vigil on the administrative efficiency, but has also helped ill 
.emoving many of the difficulties inherent in the previous system. 
The membership of the Committee was subsequently increased from 
6 to 15 with,a view to bringing it in line with the membership of so~e' 
other Par1~amentary Committees. All Parties and Qroups in Lok 

5 
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.sabha are represented on this Committee in proportion to their respec
tive strength in the House. 

6. This is a unique Committee of its type and has no parrallel in 
any of the Parliaments having Parliamentary democracy. 

7. I would now broadly explain the functions of this Committee as 
.contained in Rule 323 of the Rures of Procedure and Conduct of Busi
ness in Lok Sabha which are to scrutinise the assuranceS', promises, 
undertakings etc., given by Ministers from time to time on the floor 
.of the House and to re?ort on:-

(a) the extent to which such assurances, promises, undertak
ings etc., have been implemented: and 

(b) where implemented whether such inplementation has 
taken place within the minimum time necessary for the 
purpo&e. 

8. In the earlier stages, the Committee on Go~rnment Assurances 
had ~ lay down the procedure and principles for their working as 
there were no precedents from which they could draw guidRnce. 
Accordingly the Committee of the First Lok Sabha in May, 1954 laid 
down a Standard List of expressions of forms which should be treated 
as constituting assurances, undertakings, etc., gi~n by Ministers on 
the floor of the House. These are appended to the Brochure entitled 
"Committee on Government Assurances, Functions and Procedure" a 
copy of which has already been circulated \0 all the Members of the 
Committee. These expressions, though not exhaustive, are meant for 
the guidance of the Committee. Any addition to, or deletion from, 
these forms is done with the approval of the Committee. Besides lay
ing down the standard forms, the Committee had also, with the ap
proval of the Speaker, made detailed Rules of Procedure for their in
ternal working, which have also been circulated to the Members of 
the Committee. 

9. The Committee a1&" laid down the time-limit of two months for 
the implementation of assurances which was subsequently raiRed to 
3 months in February, 1988 on representation from Department of 
'Parliamentary Affairs. 

10. I may also mention for the information of the Members, I) few 
'important caleS touching upon the procedural matters 'relating to the 
working of the Committee which were dealt with by the Commtttee 
·on Government Assurances during the Fourth Lok Sabha: 



(i) Consequent on the revocation of the President's Proclamations 
under articIe356 of the Constitution in the State~ of Bihar, Punjab, 
Uttar Pradesh and West Bengal, the Committee on Government 
Assurances (1968-69) decided to drop all the outstanding assurances/ 
undertakings/promises which were given in respect of matters Per
taining to those States, when the President's Proclamations in .those 
States were in force. 

The Committee felt that after the revocation of the President's 
Proclamations, even the assurances/undertakings/promises relating to 
matters pertaining to those States should not be kept alive for if their 
implementation was insisted upon, it would amount to interference in 
matters of day-to-day administration of the State Governments. 

<ii) The Committee considered the suggestion from the Depart
ment of Parliamentary Affairs that the time-limit of two months 
fixed for the implementation of assurances, should be raised to six 
months as it was not only inadequate but was necessitated by the 
present steep rise in the incidence of assurances. The Committee 
were not convinced by the reasons advanced by the Department of 
Parliamentary Affairs for an omnibUS raising of the time-limit fixed 
by the Committee for implementation of the Assurances. They, 
however, agreed that the maximum time-limit might be raised from 
two to three months instead of six months on an experimental basis 
and its working watched for some time before a final decision was 
taken. The Committee later on agreed that the time-limit of three 
months, as agreed to on an experimental basis may be finally laid 
down for implementation of the assurances. 

(iii) The Committee while noting the sharp . increase in the 
number of assurances from 3,500 in Third Lok Sabha to 10,700 in the 
Fourth Lok Sabha, expressed the opinion that the main reason for 
swelling the number of assurances was that there was a growing 
tendency on the part of certain Ministers to withhold information 
from the House by gi~ng evasive replies such as "the matter is 
under consideration/the matter is being examined etc." 

The Committee suggested that in all such cases where the col
lection of the infonnation was likely to take a long time, instead of 
waiting for the collection of the entire information, whatever infor
mation was readily available should be laid on the Table of the 
'House at the earliest possible opportunity. The rest of the infurma
tion as and when it became available should be laid on the Table of 
the House periodically in piece-meal say, quarterly, half-yearly and 
so on. 
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11. I would now explain in brief the role of Department of Par
liamentary Mairs which acts as a co-ordinating agency between the 
Ministries/Departments fo the Government of India and the Com
mittee to ensure prompt implementation of assurances. 

12. The Department of Parliamentary Affairs examines Debates 
Part I and Part II and culls out assurances given by Ministers in the 
House. The statements of assurances culled out are sent to Lok 
Sabha Secretariat within a week of the dates to which they relate. 
The look Sabha Secretariat also examines Debates in order to mark 
independently those replies or the statements of Ministers which 
constitute assurances. The Statements of assurances received from 
the Department of Parliamentary Affairs are checked with the 
assurances marked in this Secretariat and those assurances, which 
are of substantial character but have not been culled out by the De
partment of Parliamentary Affairs in their statements, are referred 
to them for being treated as assurances. " 

13. On behalf of the various Ministries/Departments of the Gov
ernment of India, the Minister of Parliamentary Affairs lays on the 
Table of the Lok Sabha from'time to time statements showing ac
tYvn taken by the Government in implementation of assurances. 
These statements are examined by the Lok Sabha Secretariat in 
terms of Rule 323 of the Rules of Procedure. Such of the assurances 
as do not appear to have been satisfactorily implemented are placed 
before the Committee for further directions. 

14. Here are some comparative statistical figu"'es which will give 
an idea of the volume of work handled by the Committe~sof 3rd 
and 4th Lok Sabha:-

There is a sharp increasing trend in the number of assurances 
which have risen from 3,500 in the Third Lok Sabha to 10,700 in the 
Fourth Lok Sabha which give an idea of the work load to be shoul
dered by the Committee.' 

61 sittings were held during the Fourth Lok Sa'))13 a, against 29 
sittings held during Third Lok Sabha. 

Ten Reports of Committee were presented during Fourth Lok 
Sabha as against Four Reports during the life of Third Lok Sabha. 

Out of the 10;700 assurances which were qWled out during the 
life of Fourth Lok Sabha, 9,llJO Assurances have been implemented 
leaving a balance of 1600 assurances still to be implemented. 
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15. Generally before the dissolution of Lok Sabha, ali the pend-
1Ilg work before Parliamentary Committees lapse. But in the case 
of Committee on Government Assurances, the assurances given by 
the Ministers on. the floor of the House wllich are pending imple
mentation by Government do not lapse automatically on th~ dis
solutkm. of the House. 

16. All the pending Assurances are scrutinised by the Committee 
and only those assurances which are of substantial nature and of con
siderable importance are retained for being persued further. The 
rest are dropped. 

17. I may also mention that the Committee have been gaining 
popularity in public minli and more and more <1l'ganisations, asso
ciations, individuals, etc. are approaching them for redressing their 
grievances relating to non-implementation of assurances, given by 
the Ministers on the floor of the Lok Sabha. The Committee is clcing 
its best to help them as far as possible after examining each case 
thoroughly on merits. 

18. In this connection, I should like to make a special mention of 
a significant achievement of the Committee in tackling the most 
human problem of resettlement of displaced persons from West Pak
istan, which has benefited several thousands of persons in the Capi
tal. 

19. An assurance was given by the then Minister of Works, Pro
duction and Supply (the late N. V. Gadgil in 1951) that the dis
placed persons from West Pakistan would not be uprooted unless 
alternative accommodation was provided to them. Later on, how
ever, the Committee noticed that in several cases justice had nat 
been done. Such cases which needed relief under the "GadgU 
Assurances", were taken up by the Committee with the Government. 
After considering the matter carefully in all its aspects, the Com
mittee came to the conclusion that by and large the 'Gad gil Assur
ances' had not been implemented in letter and spirit. The Com
mittee recommended that Government should consider the whole 
matter keeping in view the human aspect of the problem. Since 
then, the Committee has been persuing the matter regarding imple
mentation of the "Gad gil Assurances" with the authorities con
cerned. 

20. Before I conclude, I would urge all of you to take an active 
interest in the working of this Committee, which acts as an import
ant functional limb between the Executive and the Legislature in 
the matter of implementation of assurances given by Ministers on 
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the ftoor of the House. I am sure by our labours and co-operative 
efforts, this Committee would 'become more effective and we shall 
,continue to maintain the happy and well-establiShed tradition of 
working in a non-partisan spirit in the Committee and arriving at 
unanimous decisions as far as possible, on all issues coming up be
fore the Committee. I would also welcome allY suggestion which 
you might like to offer for effecting an improvement*n the working' 
of the Committee. 



MINUTES 

D. Second SittinC 

(See para 5 of Report) 

The Committee met on Wednesday, the 23rd June, 1971 from 15.3P 
to 16.15 hours. 

PRESENT 

Dr. G. S. Melkote-Chairman 

MEMBERS 

2. Shri V. Shanker Girl 

3. Shri Krishna Chandra Halder 

4. Shri T. D. Kamble 
5. Shri Sat Pal Kapur 

6. Shri R. Balakrishna Pillai 

7. Shri Ram Chandra Vikal. 

SECRETARIAT 

Shri P. K. Patnaik-Joint SecretaTY. 

Shri M. C. Chawla~eputy SecTetaTY. 

2. The Committee took up for consideration Memorandum No. 1'. 
regarding review of pending Assurances of the Fourth Lok Sabha. 

3. The Chairman informed the Committee that during the Fourth
Lok Sabha about 11,000 assurances were culled out. Out of these,.. 
9400 assurances had been implemented leaving a balance (1f 16QD~ 
assurances to be implemented. 

4. Out of those 1600 pending assurances, the Committee approved 
the first batch of 111 assurances which were of su'bstantial charactel"
and public importance for being pursued further (Annexure 1).
The Committee decided that Government should be requested tOJ 
implement these assurances expeditiously. 

11 
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5. As regards the remaining assurances, the Committee decided 
. that these may be placed before the Committee in convenient bat
.ches for their consideration. 

6. The Committee decided to meet on Wednesday, the 14th July, 
.1971 at 15 30 hours. 

\ The Committee then adjouTned. 
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MINUTES 

m. Third Sitting 

(See para 5 of Report). 

The Committee met on Wednesday, the 14th July, 1971 from' 
15.30 to 16.20 hours. 

PRESENT 
Dr. G. S. Melkote-Chairman 

MEMBERS 
2. Shri V. Shanker Giri 
3. Shri T. D. Kamble 
4. Shri C. K. Jaffer Shariff 
5. Shri Hari Kishore Singh 
6. Shri Ram Chandra Vikal. 

SECRETARIAT 

Shri P. K. Patnaik-Joint Secretary. 
Shri K. D. Chatterjee-Under Secretary. 

2. The Committee took up for consideration Memorandum No. 2 
regarding review of pending assurances of the Fourth Lok Sabha. 

3. The COlIllllittee considered a batch of 172 pending assurances 
pertaining to First to Fifth Session of Fourth Lok Sabha (Annexure 
I). After some discussion, the Committee decided that out of 
those, 3P assurances at S1. Nos. 1, 4, 35, 38, 39, 52, 56, 63, 82, 86, 89, 
93, 95, 100, 105, 115, 124, 125, 130, 138, 141, 142, 144, 149, 150, 151, 158, 160, 
170 and 171 which were of substantial character and public impor
tance might be pursued. The Committee desired that Government 
should be requested to implement these assurances expeditiously. 

4. The Committee decided that 142 assurances at 51. Nos. 2, 3, 5 to 
34, 36, 37, 40 to 51, 53 to 55, 57 to 62, 64 to 82, 84, 85, 87, 88, 90 to 92, 
94, 96 to 99, 101 to 104, 106 to 114, 116 ~ 123, 126 to 129, 131 to 137, 
139, 140, 143, 145 to' 148, 152 to 157, 159, 161 to 169 and 172 
(Annexure I) most of which had lost their importance by efflux of 
time, might be dropped. 

5. The Committee then decided to meet on Monday, the 2nd 
August, 1971, at 15.30 hQurs to review another batch of pending 
Assurances of Fourth Lok Sabha. 

The Committee then adjourned. 
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 t
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MINUTES 

IV. Fourth Sitting 

(See para 5 of Report) 

The Committee met on Monday, the 2nd August, 1971 from 15.30 
to 17.00 hours. 

PRESENT 

Dr. G. S. Melkote-Chairman 

MEMBERS 

2. Shri V. Shanker Girl 

3. Shrl Popatlal -M. Joshi 

4. Shri T. D. Kamble 

5. Shri Paokai Haokip 

6. Shrimati B. Radhabai Ananda Rao 

7. Shri C. K. Jaffer Shariff 

8. Shri Hari Kishore Singh 

9. Shri Ram Chandra Vikal. 

SECRET ARIAT 

Shri K. D. Chatterjee-Under Secretary. 
2. The Committee took up for consideration Memorandum No. 3 

regarding review of pending assurances of the Fourth Lok Sabha. 

3. The Committee considered a batch of 220 pending assurances 
pertaining to Sixth and Seventh Sessions of the Fourth Lok Sabha. 
(Annexure I) After some discussion, the Committee decided that 
out of those, 98 assurances at-81. Nos. 3, 4, 7, 8, 9, 10, 11, 14, 
16, 19, 21, 22, 25, 26, 27, 29, 31, 32, 35, 38, 39, 42, 43, 47, 49, 
50, 55, 57, 58, 59, 60, 61, 62, 63, 65, 66, 69, 71, 72, 73, 75, 76, 
77, 80, 81, 82, 84, 86, 91, 98, 99, 100, 106, 107, 111, 114, 138, 139, 141, 
148,149,150,152, 153,160,164,165,168,170,171,173,176, 177,179, 
182, 184, 186, 187, 189, 190, 191, 194, 195, 196, 201, 202, 203, 204, 205, 
207, 208, 209, 210, 212, 216, 217, 218 and 219 (Annexure I) which were 
of substantial character and public importance might be pursued. 
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4. The Committee decided that 122 assurances at 51.. Nos. 1, 2, 5. 
6, 12, 13, 15, 17, 18, 20, 23, 24, 28, 30, 33, 34, 36, 37, 40, 41, 
44, 45, 46, 48, 51, 52, 53, 54, 56, 64, 67, 68, 70, 74, 78, 79, 83, 
85, 87, 88, 89, 90, 92 to 97, 101 to 105, 108, 109, 110, 112, 113, 115 to 137, 
140, 142 to 147, 151, 154 to 159, 161, 162, 163, 166, 167, 169, 172, 174, 
175, 178, 180, 181, 183, 185, 188, 192, 193, 197, 198, 199, 200, 206, 211, 
213, 214, 215 and 220 (Annexure I) might be droped. 

5. The Committee have decided to drop a large number of pend
ing assurances pertaining to the Fourth Lok Sabha which had been 
pending for the last two to three years as they felt that the infor
mation promised in such assurances had lost their public import
ance and ultimate utility due to efBux of time. 

6. During the course of the review of pending assurances, the 
Committee also noticed that most of the pending assurances con
tained a stereotyped reply viz. "the information is being collected 
and will be laid on the Table of the Lok Sabha." The Committee 
desired to reiterate the recommendations df the last Committee as 
contained in their Ninth Report (Fourth Lok 5abha) that "in all 
such cases where the collection of the information was likely to take 
a long time, instead of waiting for the collection of the entire infor
mation, whatever infonnation was readily available should be laid 
on the Table of the House at the earliest possible opportunity. The 
rest of the infonnation as and when it became available should be 
laid on the Table of the Hou'!;e periodically in piece-meal say, quar
terly, half-yearly and so on." 

7. The Committee desired that the various Ministries and De-
partments concerned should take vigorous steps to implement the 
Assurances selected by the Committee for being pursued further 
and ensure that the implementation was achieved within the next 
two months. 

8. The Committee also desired that notWithstanding the decision 
taken by them to drop a large number of pending assurances, the 
Ministries on their part should continue to take action thereon, 
wherever necessary, in fulfilment of the assurances given by the 
Ministers on the Floor of the House. 

9. The Committee then decided to meet on Tuesday, the 10th 
August, 1971 at 10.00 hours to consider and adopt their Draft First 
Report. 

The Committee then adjourned. 
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MINUTES 

V. Fifth Sittm, 

(See para 5 of Report) 

The Committee met on Tuesday, the 10th August, 19'71 from 10.00 
to 10.30 hoU!'8. ' 

PRESENT 

Dr. G. S. Melkote-Chainnan 

MDIBIM 

2. Shri V. Shanker Girl 
3. Shri Krishna Chandra Halder 
4. Shri T. D. Kamble 

5. Shri Inder J. Malhotra 
6. Shri Paokai Haoldp 

7. Shri R. Balkrishna Pillai 

8. Shri Hart Kishore Singh 

9. Shri Ram Chandra VikaI. 

SIlCUTARlAT 

Shri K. D. Chatterjee-Under Secretary. 

2. The Committee took up consideration of their draft First Re
port. After some discussion, the Committee adopted the Report and 
decided to present it to the House on Thursday, the 12th August, 
1971. 

3. The Committee authorised the Chairman, and in his absence, 
Shri V. Shanker Girl to present their Report to the House on 12·th 
August, 1971. 

4. The Committee then took up for consideration the request 
made by the Department of Parliamentary Affairs that the answer 
given by the Minister in the Ministry of Home Affairs to Unstarred 
Question No. 1695 on 9.6.1971 regarding 'Intelligence Report about 
Hijacking of I. A . C. Plane' may not be treated al an assurance. 

226 



22'7 

~. After examinina the reasons advanced by the Department of 
Parliamentary Affairs, the Committee agreed to their request and 
decided not to treat the answer 88 an assurance. 

6. The Committee then considered their future programme of 
work and decided to sit at 10.30 hours daily on 5th, 6th and 7th 
October, 1971 to review further batches of pending assurances ot 
Fourth L<1k Sabha. 

The Committee then adjouTned. 



A
P

P
B

N
D

IX
 

(Y
id

, p
ar

a 
7 

o
f R

ep
or

t)
 

S,
,,,

.,,
,,,

, s
io

tD
i"

, t
la

l."
 to

-d
al

l p
os

itiO
ft 

of
 aJ

Sl
lN

lf
fe

ll
 ".

,ta
ir

ti
",

 to
 ,l

ie
 F

ou
rth

 L
of

t s."
". 

--
--

--
--

--
--

--
--

--
--

--
--

-
--

-.
--

-

P
O

U
lt

T
B

 L
O

K
 S

A
B

R
A

 
1s

t S
es

si
on

. 
19

67
 

2n
d 

S
es

si
on

, 
19

67
 

3
rd

 S
es

si
on

, 
19

67
 

4
th

 S
es

si
o

n
, 

19
68

 

st
h

 S
es

li
on

, 
19

68
 

6
th

 S
es

si
on

, 
19

68
 

7
th

 S
es

si
on

, 
19

69
 

8
th

 S
es

si
on

, 
19

69
 .

 

T
o

ta
l N

o.
 

N
o

. o
f 

N
o

. o
r 

N
o

. o
f 

N
o

. o
f 

N
o

.'
"
 

N
o

. o
f 

N
 .
..

. 
o

fa
ss

u
ra

n
-

..
. u

ra
n-

us
ur

an
-

.
.
 ur

an
-

au
ur

an
-

u
a
u

rt
Il

-
a
..

,.
 ..

 -
-.

u
,n


c:e

s l
iv

en
 

c:e
s 

im
pl

e-
c:e

s p
en

d-
ce

s 
im

pl
e-

c:e
s 

im
pl

e-
c:e

s .
p

le
-

ce
s i

m
pl

e-
* 
..

 
m

en
te

d 
in

io
n

 
m

en
te

il
 

m
en

te
d 

m
en

te
d 

nY
at

ec
i 
.
-

..
..

. 
du

ri
nc

 nf
e 

di
U

ol
ut

io
n 

on
 

on
 

oa
 

O
P 

Q
JI

 
li

m
eO

f' 
o

fP
o

u
rt

h
 

2-
4-

71
 

4-
6-

71
 

2
-7

-7
' 

5-
1-

11
 

P
o

u
rt

h
 

L
ot

 
L

o
t 

S
ab

ha
 

S
ab

ha
 

tt 
w

. 
e.

 f.
 

Ii
 

27
-1

2-
70

 

U
S

 
13

4 

96
0 

95
1 

9 
2 

7 

59
8 

58
7 

II
 

JO
 

15
18

 
14

23
 

95
 

4 
S 

3 
I 

82
. 

11
89

 
10

91
 

91
 

7 
I 

81
 

71
3 

66
4 

49
 

8 
I 

2 
3J

 

18
S2

 
15

92
 

26
0 

42
 

18
 

10
 

6 
.•

 1
4

 . 

70
7 

55
1 

15
~ 

23
 

I
I
 

6 
6 

1
1

0
 



i ... 

• 1 "'" 0-
CS ... "" ... 

.. ~ ... • t!: 00 ... ... 
" 

I " " !i ~ ... ... 
"" 

J " a ~ '& ... ... "" "" " 
"" 0- .,.. 

$ .,.. ... • 1 110 " 00 

"" .. ... 
"" " ~ "" § :: '" ... ... ... 

0 

"'" ... 
I ... 
"'" I ... ... 

I 
~ 

~ 
oc s-... 
I -... i 0 0 

~ II.l ~. ~ 

i 
... ... ... ... 
! .. g ~ 8 'I 'j 'I ';a • -en • fA .., 

~ ,Q 

~ oS ,Q 
~ ... ... 
~ 

0- ... " ... .. ... 


	001
	002
	003
	005
	007
	008
	009
	010
	011
	012
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034
	035
	036
	037
	038
	039
	040
	041
	042
	043
	044
	045
	046
	047
	048
	049
	050
	051
	052
	053
	054
	055
	056
	057
	058
	059
	060
	061
	062
	063
	064
	065
	066
	067
	068
	069
	070
	071
	072
	073
	074
	075
	076
	077
	078
	079
	080
	081
	082
	083
	084
	085
	086
	087
	088
	089
	090
	091
	092
	093
	094
	095
	096
	097
	098
	099
	100
	101
	102
	103
	104
	105
	106
	107
	108
	109
	110
	111
	112
	113
	114
	115
	116
	117
	118
	119
	120
	121
	122
	123
	124
	125
	126
	127
	128
	129
	130
	131
	132
	133
	134
	135
	136
	137
	138
	139
	140
	141
	142
	143
	144
	145
	146
	147
	148
	149
	150
	151
	152
	153
	154
	155
	156
	157
	158
	159
	160
	161
	162
	163
	164
	165
	166
	167
	168
	169
	170
	171
	172
	173
	174
	175
	176
	177
	178
	179
	180
	181
	182
	183
	184
	185
	186
	187
	188
	189
	190
	191
	192
	193
	194
	195
	196
	197
	198
	199
	200
	201
	202
	203
	204
	205
	206
	207
	208
	209
	210
	211
	212
	213
	214
	215
	216
	217
	218
	219
	220
	221
	222
	223
	224
	225
	226
	227
	228
	229
	230
	231
	232
	233
	234
	235

